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s^-ee 8 8 ^ 8 ^ 90-91

Gr. A 2.40 2.59 3.04 3.21

Gr.B 4.21 4.57 5.30 5.65

Dr.C 9.90 10.74 12.46 t3.29

G r.D 6J0 7.37 835 9.12

Wori( Charge 26.83 29.83 34.00 36.00

Total 50.14 54.37 63.35 67.27

(b) and(c). The following steps have 
Men taken to reduce the Establishment:-

I) A ban was imposed on lecruH-
ment of Da3y. wages/Muster Roll 
employees in the year, 1984.

H) 11418 employees of various 
categorises have been trans­
ferred to MCD due to transfer of 
JJ  Scheme and handing over of 
developed colonies.

iiO SHishidywasalsoundertaken
of various departments of the 
DDA to locate surplus staff and 
efforts are made to adjust this 
surplus against vacant posts. 
Administrative charges @  1% 
P A  areaddedwhiewoifcingout 
ttie disposal cost of flats under 
SFS, MIQ categories. No such 
diaiges are levied for Jantaflats.

[Tmnsbtioii

atsnographf OradelEMwilnitlon 
Conducted in Subonlinale Servloes

3217.SHRISURBIDRAPALPATHAK: 
Wa the PRIME MINISTER be pleased to
state:

(a) the total number of successful can­
didates in the Stenographers Grade-ll ex­
amination. 1989 conducted by the subordi­
nate Services Commission;

(b)the number of candidates from Hindi 
medium declared successful;.

(c) whether any other cacke has been 
allotted to such candidates besides the 
Central Secretariat Stenograpbtf̂  Grade-C 
cadre;

(d) if not, the reasons therefor; and

(e) the proposed number of successful 
candidates being sent to other cadres from 
the Stenographer GrsKie-ll examination ai 
1990?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. P U ^ C  
GREVANCKANDPEf»iONS(SHRIMATI 
MARGARETALVA):(a)278candidateswere 
declared successful in the Stenographers 
Grade‘C  Examination. 1989, conducted by 
the Staff Selection Commission.

*
(b) 21 candidates witti Hindi medium 

were declared successful in the said exami­
nation.
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(c) No. Sir.
(d) No vacandas of Hindi stenogra- 

phais ware reported Id tlie Commission by 
the other participating cadres.

(e) The Grade <C’ Stenographers Ex­
amination, 1990 has been held on 8.12.91. 
The firm number of vacancies to be filled 
from the said examination has not been 
iritimatad to the Commission by various 
cadres so far.

[EngEsHl

Loaaes bicurrad by Chittoor Sugar Mill

3218. SHRI V.S. VUAYARAGHAVAN: 
Will the Minister of FCX3D be pleased to 
state:

(a) the details of the losses incun’ed by 
the Chittoor Sugar Mill at PalaMcad district in 
Kerala during the last three years;

(b) whether the Union Government 
have any proposal to assist this sugar mill 
from Sugarcane Development Fund; and

(c) if so, the details thereof?

THE MINISTER STATE OF THE MIN­
ISTRY OFFOOD (SHRI TARUN GOGOI):(a) 
The Coop. Sugars Ltd., ChHtur in Palghat 
District of Kerala, in their audited Balance 
Sheet have reported gross profits for the last 
three years viz, 1988-891989-90 and 1990- 
91

(a) whether the proposal for the estab- 
Ushmant of a national academy for public 
enterprises to act as a training wing for 
CentraT and State Government Undertal<- 
ings in under consideration;

(b) if so, the reasons for the delay in 
implanting the above proposal; and

(c) the steps taken to expedite the es­
tablishment of such a training institute?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) No, Sir.

(b) and (c). Do not arise.

Training for Craftsmanship

3220SHRIMATIVASUNOHARARAJE: 
Win the PRIME MINISTER be pleased to 
state:

(a) whetherthe Union govemment have 
sponsored some scheme under which some 
Technical Institutes hwe been set up to 
provide training to the craftsmen in different 
States:

(b) if so. the number and places where 
these institutes have been set up of far; and

(c) the approximate number of crafts­
men w Ik > are getting training in these insti­
tutes?

(b) and (c) Loans are granted from the 
Sugar Develof^nt Fund for cane develop­
ment and modemî ion/k’ehabilttation of the 
sugar factories.No application in this regard 
has been received from the aforesaid fac­
tory.

National Academy of Central and State 
Public Sector Undwtaklngs

3219. SHRI GOPI NATH GAJAPATHI; 
Win the PRIME MINISTER be pleased to

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) The craftsman 
Training Scheme for training school leavers 
In Industrial Training Institutes in Engineer­
ing and non-Engineering trades has been in 
operation since 1950.

(b) and (c). A statement showing num­
ber of Industrial Training institutes, as on 
31.7.91, Statewise with the seating capacity 
is Annexed.




